FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF VILLMAR AGRO POLYMERS PRIVATE LIMITED

S1. No. | PARTICULARS DETAILS
1. | Name of corporate debtor VILLMAR AGRO POLYMERS PRIVATE
LIMITED
2. | Date of incorporation of corporate debtor 17/12/2014
Aut.;honty under which corporate debtor is incorporated/ ROCVITAY AWADA
registered
4. | Corporate Identity No./Limited Liability 24132AP2014PTC095852
Identification No. of corporate debtor
3. Address of the registered office and prmCIpal ID.NO.25-5-16,F2, VINUKONDAV ARI STREET,
ofﬁce (lf any) Of corporate debtor [KAKINADA East Godavari, Andhra Pradesh 533001
6. | Date of closure of Insolvency Resolution
Process 5.11 2024
7. | Liquidation commencement date of corporate
debtor 06.11.2024(Certified copy received on
8.11.2024)
8. | Name and registration number of the insolvency GU?/IPATI S/I];’)A RAMA/PRASAD
rofessional acting as liquidator [BBIIPA-002/IP-NO1233/2022-
p & q 2023/14163
. . . IDOOR NO.3-28-32 BRUNDAVAN ,
9. Address and e-mail of the liquidator, as RIS AP AN,
- » ADIL AKSHMI NILAYAM
registered with the Board SRS Sg0he
ANDHR A PRADESH
[Email ID : Tp.gsivaramaprasad(@gmail.com
. ’ [DOOR NO.3-28-32 BRUNDAVAN
10. | Address and e-mail(process Email ID) to be GARDENS 4THLANE ’
: 2 ok ADIL AKSHMI NILAYAM
used for correspondence with the liquidator GUNTUR 2522 006
ANDHR A PRADESH
Email ID: cirp.villmar@gmail.com
11. | Last date for submission of claims 05.12.2024

Notice is hereby given that the National Company Law Tribunal Amarvati has ordered the commencement of
liquidation of the VILLMAR AGRO POLYMERS PRIVATE LIMITD on 06.11.2024. Certified copy of the order is
received on 08.11.2024.

The stakeholders of VILLMAR AGRO POLYMERS PRIVATE LIMITD are hereby called upon to submit their claims
with proof on or before 05.12.2024 to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties. Q Q
D O
pRln Lol

GUNTUR
08.11.2024

GUDIPATI SIVA RAMA FRASAD

LIQUIDATOR OF VILLMAR AGRO POLYMERS PRIVATE LIMITED
IBBI/IPA-002/IP-NO1233/2022-2023/14163

GUDIPATI SIVARAMA PRASAD
INSOLVENCY PROFESSIONAL

IBBI REGD.No.IBBI/IPA-002/
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MID CORPORATE BRANCH -

D.No. 10-1-1, 2nd floor, 1st Line, Sambasivapet, Naaz Centre
Guntur-522001. Tel No.0863-2222612 / 2222613
Email: N[CE.GUNTUR@inﬂianbank,co.in

POSSESSION NOTICE
writy Interest (Enforcement Rules

ised officer of Indian Bank, under the Securitisation and Reconstrugtion of Financial 2
ot, 2002 and in exercise of powers conferred under Section 13(12) read with Rule 8 and 3
5, 2002 issued a demand notice dated 29/06/2024 calling upon the following borrower
Limited Registered Office: S No.210-211A, NH-5, Thimmapuram, Edlapadu Mandal, 4
Mr. Lanka Raghu Rami Reddy (Managing Director/Guarantor) 9-473 /2, 2 nd line,
-aPradeshPin:522616 3.Mrs. LankaDarga Devi (Director/Guarantor) 9-473/2,2nd
\ndhra Pradesh Pin :522616 4. Mr. Patthan Jaffar Khan (Director/Guarantor) 13-49, .
2 Pradesh Pin: 522616 5. Mrs. Sankati Siva Parvathi (Director/Guarantor) W/o.
ny Chilakaluripet, Purushotha Patnam Andhra Pradesh - 522616 6. Mrs Vajrala
Reddy, 9477, 2nd line,CR colony, Chilakaluripet, Guntur dist Andhra Pradesh-522616.
-473/3, 2 nd Line, C. R. Colony Chilakaluripet, Purushotha Patnam, Andhra Pradesh -
rantor) 9-473/3, 2 nd Line, C. R. Colony Chilakaluripet, Purushotha Patnam, Andhra
th Reddy (Guarantor) 9-473/3, 2 nd Line, C. R. Colony Chilakaluripet, Purushotha
anka Adinarayana Reddy (Guarantor) 9-473/1,2ndLine, C. R. Colony Chilakaluripet, 9.
16to repay the amount mentioned inthe notice being Rs.60,42,27,850/-(Rupees Sixty
housand Eight Hundred and Fifty rupees only)as on 29.06.2024 together with the

1 the date of receipt of the said notice.
indian Bank, MCB Guntur Branch Reg.

WW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

GUNTUR

2002

Public Announcement
(Regulation 12 of the Insolvency and Bankruptcy Board of India

(Liquidation Process) Regulations, 2016)

FORM B

FOR THE ATTENTION OF THE STAKEHOLDERS OF

| Name of corporate debtor

VILLMAR AGRO POLYMERS PRIVATE LI

VILLMAR AGRO POLYMERS Pl

| Date of incorporation of corporate debtor

| 171202014

| Authority under which corporate debtor

is incorporatediregistered

‘1 ROC-VIJAYAWADA

Corporate Identity No of corporate debtor

| 124132AP2014PTC095852

| Address of the registered office and

principal office (if any) of corporate debtor

| D.NO.25-5-16,F2, VINUKONDAVARI STREET, KAKINADA
| East Godavari, Andhra Pradesh 533001

insolvency professional
acting as liquidator

l

Date of closure of Insolvency Resolution | 05.11.2024
Process/Liquidation Process |
7 | Liquidation commencement date of ‘ 06.11.2024 :
‘| corporate debtor | (Certified copy received on 08.11.2024)
8.| Name and registration number of the ll GUDIPATI SIVA RAMA PRASAD

BBI/IPA-002/IP-N01238/2022-2023/14163

Address and e-mail of the liquidator,
as registered with the Board

| DOORNO.3-28-32

| ADILAKSHMI NILAYAM GUNTUR -522 006 ANDHRA PRADESH

BRUNDAVAN GARDENS 4TH LANE

Emall ID : p.gsivaramaprasad@gmail.com

10

Address and e-mail to be used for
correspandence with the liquidator

| DOORNO.3-28-32 BRUNDAVAN (GARDENS 4TH LANE

Emall 1D ; cirp vilmar@gmail com

1 ADILAKSHMI NILAYAM GUNTUR -522 006 ANDHRA PRADESH
|

the managing director and 3°t0 6" of you are directors now or at all material time. The 2"t

s availed by first of you. The 1%, 2%, 4" t0 10" of you are the mortgagors/guarantors having

'F'.

Alc No. Limit (Rs in Cr) Balance in Rsias on 20.06.2024 1.|Last date for submission of claims _ |05.12.2024
705292527 g L Notice is hereby given that the National Company Law Tribunal Amarvati has ordered the
2 55.00 Redoigall commencement of liquidation of the VILLMAR AGRO POLYMERS PRIVATE LIMITD on
6209096929 06.11.2024. Certified copy of the orderis received on 08.11.2024.
971143057 6157870585 [25.00] Rs.1,77,140/- The stakeholders of VILLMAR AGRO POLYMERS PRIVATE LIMITED are hereby called upon to
= submit their claims with proof on or before 05.12.2024 to the liquidator at the address mentioned
6436062209 12.00 Rs.3,19,00,763/- againstitem No.10.
6875780456 5.00 Rs.2,34,67,418/- The ﬂnancia\ creditors sha\} submit their claims with proof by electronic means only. All other
creditors may submitthe claims with the proofin person, by postor by electronic means.
6942174687 9.44 Rs.3,04,36,644/- Submission of false or misleading proof efclaims shall attractpenalties.
105382475 031 R.31,03.579) GUDIPATI SIVARAMA PRASS:S
- 0 ;
33.00 [CCF @ 2% 0.66] oy LIQUIDATOR OF VILLMAR AGRO POLYMERS PRIVATE LIMITED
7139861098 513 Rs.5,2592,107- N untur |BBY/IPA-002/IP-NO1233/2022-2023/14163
6691656347 0.22 Rs.9,25,208/- \
B 87.76 Rs.60,42,27,850/-

HDFC BANK

Registered Office: HDFC Bank House,

ts availed by the firstofyou.

fbanking business, the following facilities were sanctioned and were availed by firstof you:

Alc No. Limit (Rs in Cr) Balance in Rs.as on 29.06.2024
705292527 55.00 Rs.46,16,24,991/-
6209096929 !

1971143057 61 57870585 {25.00] Rs.1,77,140/-
6436062209 12.00 Rs.3,19,00,763)-
6875780456 5.00 Rs.2,34,67,418/-
6942174687 9.44 Rs.3,04,36,644/-
7063824775 0.31 Rs.31,03,579/-

- 3300[CCE@2%066 | - O
7139861098 513 Rs.5,25,92,107/-
6691656347 0.22 Rs.9,25,208/-

% 87.76 Rs.60,42,27,850/-

pay the amount, notice is hereby given to the borrower, guaranto
2 properties described herein below in exercise of powers conferred on him under Section

the said Rules on this ‘7 th November 2024.

articular and the public in general are hereby cautioned n
ine charge of the Indian Bank for an amount of
“ight Hundred and Fifty rupees only) as on 29/06/
rrovisions of Section 13(8) of the SARFAES! Act and th

nover the securities”
ription of the Immovable Properties:

cific details of the assets in which security interest is created are asunder: -

r and publicin general that

ot to deal with the property and any
Rs. 60,42,27,850/-(Rupees Sixty crores
2024 together with the future interest and

Lo Senapati Bapat Marg, Lower Parel (West),

e understand your world | Mumbai - 400 013 and having one of its office as
Retail Portfolio Management at HDFC Bank Ltd, 1st Floor, |-Think Techno Campus,
Kanjurmarg (East),Mumbai - 400042.

SALE INTIMATION AND PUBLIC NOTICE FOR SALE
OF SECURITIES PLEDGED TO HDFC BANK LTD.
The below mentioned Borrowers of HDFC Bank Ltd. (the “Bank’) are hereby notified
regarding the sale of securities pledged to the Bank, for availing credit facilities in the

nature of Loan/OverdraftAgainst Securities.

Due to persistent default by the Borrowers inmaking repayment of the outstanding dues as
per agreed loan terms, the below loan accounts are in delinguent status. The Bank has
issued multiple notices o these Borrowers, including the final sale notice on the below-
mentioned date whereby, Bank had invoked the pledge and provided 7 days’ time to the
Borrower to repay the entire outstanding dues in the below accounts, failing which, Bank
would be atliberty tosellthe pledged securities withoutissuing further notice inthis regard.
The Borrowers have neglected and failed to make due repayments, therefore, Bank in
exercise of its rights under the loan agreement as a pledgee has decided to sell / dispose
off the Securities on or after 16" November, 2024 for recovering the dues owed by the
Borrowers to the Bank. The Borrowers are, also, notified that, if at any time, the value of the
pledged securities falls further due to volatility in the stock market to create further
deficiency in the margin requirement then Bank shall at its discretion sell the pledged
security within one (1) calendar day, without any further notice in this regard. The
Borrower(s) shall remain liable t@ the Bank for repayment of any remaining outstanding
amount, postadjustment ofthe proceeds from sale of pledged securities.

SCHEDULE PROPERTY No-1

618/2015 S.RO. Uravakonda, (Ananthapurdist, in the name of M/s Kalpataruvu

innahothoru Revenue Village Survey No.13-5 Acre 4-50 Cents out of it Acre.2-50 cents of
 property is being bounded by -[East: Remaining land in survey

ofChabala Village North: Remaining land in survey No.13-5

e Rules framed there under Loan Outstanding
& Sr. e B s N Amount as on Date of
No. ccount orrower’s Name mou S sale Notice
Number 6" Nov., 2024
1 | XXXX4039 | VENKATA RAJENDRAPRASAD M 64,965.21 \ 06-Nov-24
2 | Xxxx2664 | BHURAJU JADALA 1,98,327.70] 28-Oct-24
Date : 09.11.2024 Sd/-
Place : Andhra Pradesh HDFC BANK LTD.

No.13-5,South: Land in

Sd/-AUTHORISED OFFICER, INDIAN BANK
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Sri Venkateswara H@ghts 3

BHK, 1st & 3rd Floor 2500
Sft, East Facing UDS: 60
Square Yards @ 9177016464
Aaryapuram, Rajahmundry.
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3BHK Furnished Flat,
Opp. New Trust Hos-
pital, Sarpavaram, Ka-
kinada is for Rent.
Cont: 83277 34195.

Wanted Telecallers for our
Projects in Pitapuram and
Kakinada Branches -
Fluency in English and
Telugu - Should have
Computer Knowledge-
Google Search- Communi-
cation Skills for Further
details Surya Enter
prises. @ 73307 96767.
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